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Reimbursement of Medical Expenses
to Staff of Food Corporation of India

1722, SHRI K. N. TIWARY : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to statc :

(a) whether his attention has been
drawn to a note published in the July, 1969
issue of “Farmer and Parliament”” about
indiscipline rampant amongst the staff of the
Food Corporation of India ;

(b) if so, whether it is a fact that the
monthly reimbursement of the medical ex-
penses to the stafl of the Delhi Region used
to be as high as Rs. 1 lakh which has now
been reduced to Rs. 10 to 15 thousand only
on introduction of a procedure for verifi-
cation of the medicines, introduced by the
Regional Manager ; and

(€] the action being taken agaiost the
staff submitting false and spurious bills for
reimbursement of medical expenses ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI  AlNNASAHIB
SHINDE) : (a) Yes, Sir.

(b) The figure of monthly reimburse-
ment of medical expenses in the Delhi
region shuowed a rising trend from Decem-
ber 1967 to April 1968. The figure for
April 1968 was npearly Rs. 1 lakh. The
procedure for scrutiny of claims was tight-
ened from Junc 1968. Some apparently
spurious cases were also referred to the
C B.I for investigation. As a result of the
tightening of the procedure coupled with the
starting of the investigations by the C.B.l.
the expenditure has come down and from
February 1969 onwards has varied from Rs.
29000.00 to Rs. 14000.00.

(c) Controlling authorities are autho-
rised to reject medical reimbursement
claims which are prima-facie false. Somc
apparently spurious cases have also been
departmentally taken up or referred to the
Central Burcau of Investigation for an
enquiry.

Assistant Public Relations Officer in
Childern’s Film Society

1723. SHRI SHEO NARAIN ; Will
the Minister of INFORMATION AND
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:a) whether there is a post of Assis-
tant Public Relations Officer in the Childern’s
Film Society ; and

(b) if so, the qualification required for
the post and the mode of selection ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING  AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) Yes, Sir.

(b) The qualifications prescribed by the
Childern’s Film Society for the post of
Assistant Public Relations Officer are as
follows :—

(1) Degree of a recognised University ;

(2) A minimum of 3 years' experience in
a film distribution/publicity organi-
sation.

(3) Knowledge of puble relations, publi-
city, accounts and Hindi desirable ;
and

(4) Age below 35 years, The mode of
selection for the post is by direct
recruitment through the local Emloy-
ment Exchange or through public
advertisement the wvacancy being
simultaneously reported to the local
Employment Exchange. In special
circumstances the post may be filled
by deputation of a person from the
Government of India,

12:03 hrs.

CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

Floods in Kerala, Rajasthan, Bibar and
other States

SHRI P. GOPALAN (Tellicherry) : Sir,
1 call the attention of the Minister of
Irrigation and Power to the following matter
of urgent public importance and request
that he may make a statement thercon :

“The havoc caused by floods in
Kerala, Rajasthan, Bihar and other
States resulting in large scale loss o
human life, cattle, crops and pro-
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perty, and displacement of thousands
of families and disruption of railway
lines.”

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO!: In
India, floods generally occur during the
months July to  October. We are in the
begioning of the flood season and I will be
laying a Statement on the flood situation
towards the end of August. By middle of
July the monson extended throughout the
country. During the third week, monsoon
was active in the States of Gujarat, Bihar
and Uttar Pradesh. In the last week of
July, vigorous monsoon conditions prevailed
in Kerala and pans of Mysore, (SHRI
RANGA : Now Godavari.) A significant
feature of the last week is the formation of
a deep depression in Morth West Bay of
Bengal causing active monscon conditions
in Orissa and Madhya Pradesh, Itisasa
result of Madhya Pradesh that we go floods
in Godavari. The present position in
the several Siates affected by floods is given
below :

1. ASSAM,

Since the Siatement on Floods was
made in the reply to the Calling Attention
Motice on 25 July in the Lok Sabha, there
has been further fall in the levels of the
Brahmaputra along its entire length and the
river is below the warning stages at all
points. The river Barak was, however, in
floods, but it was below the warning stage
on the 28th July. The floods in Rukni river,
a tributary of river Barak, had caused two
breaches in the embankments.

number of breaches in the
Brahmapuira Valley so far is 32. In addi-
tion, there was one cut. In the Barak
valley, there were four breaches and one
cut, The damage due to floods in the State
up to 25th July, as furnished by the State
Government, is as follows :

‘The total

1. Total area affected 8.8 lakh acres
2. Population affected 10.64 lakhs

3, Value of crops damaged Rs. 1.31 crorcs

4, Cattle lost 1.183

5. Human lives lost 5

6. Houses damaged 21, 253

7. No. of villages affected 2,574

SRAVANA 9, 1891 (S4KA)

Rajasthan ete. {C.A.) 182

The State Government have taken
necessary measures for relief and evacuation
of the people affected by flonds. A sum of
Rs. 8 lakhs has been sanctioned by the
State Government for gratuitous relief, Rs.
68,000 for subsidy, Rs. 20,000 for test relief,
and Rs. 70,000 for seed loans.

2. BIHAR.

There were medium to high floods in
Burhi Gandak, Bagmati and Kamla Balan
and Kosi during the second and last weeks
of July. On the Burhi Gandak, the old
embankment wnear Bariarpur in Motihari
Block was eroded, but no damage occurred
as the retired embankment had already been
constructed. Some villages and areas in
the inundated portion in upper reaches of
the Bagmati were inundated. Although the
river Gandak was in low floods, due to
erosion of river bank, eleven thatched houses
along its bank in Madhubani block of
Champaran District were damaged. Floods
have subsided now.

Detailed information regarding damages
is being collected by the State,

3. KERALA,

There were incessant and hcavy rains
from 20 July onwards accompanied by
whirlwinds and storms which lasted for
about a week, As a result, there were
floods in all the rivers, inundating vast
areas. The districts severely affected were :
Cannenore, Kozhikode, Mallapuram, Palghat,
Atleppey, Kottayam and Quilon. In
Alleppey District, large areas of Kuttanad
were flooded. In Kottayam District, Palai
Town was cut off from the rest of the area.
Traffic was inlerrupied in many places. The
floods have now subsided.

528 houses and huts collapsed and
another 1965 were partially damaged. Due
to collapse of a school building at Karana-
vam, 14 children Jost their lives. In all
27 people died and more than 200 were
injured. 36,750 familes were affected and
21,450 were cvacuated. Damage has also
occurred to standing crops. The total
damage has yet 1o be assessed.

The State Government took relief -
measures such as evacuation of families, -
providing free rations, cash grants etc. in
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all the affected areas. Prompt action was
also taken to give medical aid to the injured
persons. An amount of Rs. 15 lakhs has
been made available by the State for relief
measures.

4. RAJASTHAN.

The Ghaggar River has been in fioods
since 18 July, The maximum discharge at
the Rajasthan Feeder Syphon was 4,552 cs.
on 21st July. The floods are now receding
and the discharge has fallen to about 3,100
cs. on 29th July. The water was not diverted
into the diversion channel as some work
yet remains to be dome. Therefore, the
Ghaggar waters are allowed into the original
course. The flood waters have reached
about 10 miles downstream of Suvratgarh.
The rail traffic between Suratgarh and
Rangmahal has been interrupted due to
breaches in the. Railway embankments in
the Bikaner-Bhatinda  Section., This is
expected to be restored by first week of
August, No other damage to property and
loss of life has been reported.

Due to heavy rainfall on 26th July in the
catchments of the tanks in Jaipur District,
there have been breaches in three irrigation
tanks.

Since preparing this statement I have
received this morning some information
about Orissa. The southern parts of Orissa
had very heavy rainfall in the last two or
three days, particularly in the Koraput and
Ganjam Districts. As a result, the Rishikula
river in Ganjam District and some of the
infalling streams into the Chilka Lake are
in floods.
this river has been breached. As a result
of the breach as well as spilling of the river
due to floods, Aska town on the left side
of the Rishikula has been affected.

In Koraput District, the Indravathi river,
which is a tributary of the Godavari, is also

in high floods, but due to breakdown of -

communications, details of the flood situa-
tion have not been received by the State
Government.

The Mahanadi is also in floods due to
heavy concentrated rainfall in the lower
catchment. The discharge at Cuttack is
about 9 lakh cusecs and it is expected to go
up to 9.6 Jakh cusecs. This heavy discharge
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is likely to cause some drainage congestion
in the lower delta. A close watch is being
kept on the situation to take measures as
required.

There has bezn no unusual flood so far
in the Brahmani, Baitarni and Subarnarekha
and the other northern rivers.

Arrangements have been made by the
State  Revenue Department for  relief
measures in Ganjam District which has been
severely affected by floods.

SHRI RANGA
about Godavari ?

(Srikakulam) :  What

MR DEPUTY-SPECAKER : The calling-
attention notice concerns only three State,

DR. K. L. RAO : Due to heavy rains
in Madhya Pradesh and Orissa the level of
Godavari has gone up and lower Bhadra-
chalam Town has been affected. No further
damage has been reported.

SHRI P. GOPALAN : Sir, we table
these calling-attention notices on this subject
not only to seek information from the:
Government about the flood situation in
the country as such but also to seek in-
formation about the type of relief measures
the Government has undertaken in the
affected States. This subject does not come
exclusively under the [rrigation and Power
Ministry and, therefore, it would have been
much better and proper—it would be doing
justice too—if the Prime Minister had made
a statement on this very important subject.
It is a misfortune that she has not the time
to make a statement on this subject.

Last year also we had a discussion here
on this subject and replaying to the debite
then the Minister of Irrigation and Power,
Dr. Rao, assured this House that effective
measures for checking floods would be
undertaken by Government. I would like
to know from the hon. Minister as to what
steps Government have taken in this regard
since then.

This year also we are discussing the
havoc that has occurred In various parts of
the country due to floods. As wusual we
are facing the danger arising from this
misfortune. 1t is a pity and a tragedy thar
in this rocket age when man has landed on
the moon our ministers are not even facing
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Nature and Nature is allowed (o pay any
havoc on the livesand property of human
beings in this country.

My State, Kerala, has again been very
seriously affected this  year also. The
Minister has given an account of the grim
tragedy that has occurred in Kerala. About
528 houses and huts have collapsed there
and 1,965 are partially damaged. Due to
collapse of a school building in Karanavam,
my information is that more than 16 child-
ren have lost their lives and hundreds of
children are still undergoing treatment in
the hospital for the serious injuries sustained
during this disaster.

In short, Kerala is now in the firm grip
of a mnear panic condition. That is my
information. Therefore, 1 would like to
know from Government, in view of this
frequent occurrence of floods in various
parts of the country, whether Government
have considered the nced of having a per-
manent flood relief machinery to give
effective and timely relief to the people or
the victims of this attack of Nature, I would
like to know whether the State Government
of Kerala has made any request to the
Central Government for any reliefin this
regard and, if so, what is thc amount asked
for and what is the amount sanctioned to
the State Government.

Then, 1 would like to know whether
the Government have ascertained the gravity
of the near-famine conditions prevailing
in our State and, if so, what are the details
thereof.

Further, I would like to know whether
the Government have come to realise
even now that the State Governmenis are
incapable of meeting the challenge - of
unforeseen calamities like this with their
depleted coffers and, if so, would the
Central Government take upon themselves
in the responsibility of meeting such calami-
ties of mature ?

Lastly, last year, when the floods took
place, the Central Government siaid that
a team was being sent to wvarious parts
of the country to a make a proper survey
of the situation, May I know whether any
such team has been sent to the affected
areas and, if so, what are the details of
the assessment made ?
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DR. K. L. RAO : The hon. Member
has put a series of questions. I will try
to answer them briefly. Firstly, about relief,
it is true that the Irrigation Ministry deals
only with the assessment of flood damages
and flood control works and the question
of relief is dealt with by the Home Ministry
and the Finance Ministry. That is there.
That is in regard to relief.

In regard to th: question that when
the man has gone to the moon and, there-
fore, you should be able to control floods,
it is the other way about. Man can go to
the moon but the control of floods com-
pletely is not possible. It is not possible to
contrel floods to the hundred per cent extent.
All that we can do is to ensure reduction
in the flood damages. As long as the rains
are there, as long as man wants water for
his existence, as long as there is need for
waler, the floods cannot be avoided com-
pletely, Therefore, the question of man's
going to the moon is entirely different to
that of man’s controlling natural forces.

The hon. Member said that 16 students
have lost their lives. I have given the
information as received from the State
Government.  Actually, last night, I got
teleprinter message covering 12 pages from
the State Government. 1 havs arranged
and given this information. I am told, 27
persons have died including children. I
think, the information that I have got is
correct.

With regard to the permanent relief
measures, it is quite true we have got to
take a large number of permanent relief
measures. We have spent Rs. 200 crores in
the last 14 years in the country on the
flood control works. If you want to have
a complete relief for the flood damages,
we have got to spend at least ten timss the
amount, that is Rs, 2000 crores before we
can say we have been able to control floods.
We have got so many big rivers in the
country, Ganga and Brahmputra, such big
and mighty rivers and all these rivers as
compared to one river in the United: states.
They have got only one, Mississippi river.
We have got a large number of rivers.
Therefore, flood control in this country is
much more difficult and it also involves a
lot of expenditure,

Then, in regard to the question of
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Central assistance, a circular has been issued
by the Finance Ministry saying that every
State, according to the Fourth Finance
Commission, has to spend a certain amount
and, beyond that, they have to write to
the Central Government and the Central
Government gives 75 per cent of it of which
50 per cent is by way of grant and 25 per
cent by way of loan. That is all laid down.

I can quite appreciate that the State
Governments have not been able to assess
damages. It is all very difficult to go about ;
all the communications are upset. Therefore,
it takes sometime for them to find out and
assess  correctly and then write to the
Central Government, So far we have not
received any request from any State so far,

DR. KARNI SINGH (Bikaner) : As
my call-attention notice was based on the
floods in Rajasthan, I confine myself to that
State,

The question of floods in northern
Rajasthan in the Ghaggar belt has been
raised on the floor of this House by me
ever since 1961, The hon, Minister had
given an assurance—I think, it was last
year—that two schemes were on the anvil :
first, the short-term and the other, the long-
term ; the shori-term scheme had been
implemented and the long-term costing
about Rs, 4 crores or so was going to be
taken up very soon, In spite of ihe fact
that this assurance was given on the floor
of this House, Ghagpar is once again
flooding wast tracts of arable Jland in
Rajasthan and has reached the Suratgarh
Farm, and breached the railway lines once
again, 1 do not know whether the hon,
House knows that Rajasthan, particularly
northern Rajasthan, is a peculiar part of
the country where when floods end the
famine begins, The discharge of water from
the Otu reservoir comes and floods the
Ghaggar belt, So, it does not necessarily
follow from heavy rains in Rajasthan,
Therefore, floods have become a perennial
source of nuisance to the farmers of this
part of the country, I would like to know
whether the long-term scheme has now been
implemented and if so, why are these
Ghaggar floods still taking place,

The second part of my qunestion is this :
Last year we had raised the same question
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here suggesting to the hon, Minister as to
how best we could utilise the flood water ;
instead of throwing it into the sand-dunes
in the south of Suratgarh Farm, we could
utilise it through a new canal in Churu
District of Rajasthan to irrigate this area
and alo supply drinking water in the
brackish water area,

The third part of my question is this :
In Sawai-Madhopur last year and this year
also severe floods have taken place. Also in
southern Rajasthan last year there were
very bad floods, When this question was
brought on the floor of the House, the hon,
Minister made a statement to say that flood
control in Rajasthan was being given high
priority. I would like to know what steps
the Centre and the State Government
propose to take to control these floods in
southern Rajasthan and also the Sawai-
Madhopur district of Rajasthan ?

DR. K. L. RAO : The hon, Member
said that Ghagger was still in trouble
despite the fact that we expected that it
would become a thing of the past. What
actually happened was this, Actually we
had underiaken the Ghaggar Division
scheme.which involved Rs, 4} crores, but
the revised estimates have gone up and
another Rs, [% crores would be required
before that project could be completed,
before we could feel confident of diverting
the entire water into the sand-dunes, That
is how it was not tackled this year. The
amount of water that has come so far has
been very little, only about 4,000 cusecs as
against 20,000 cusecs : in fact, five times
more water would have come, I still
expect some more water to come, Even for
these 4,000 cusecs, the engineers were not
able to divert because they could not
complete the diversion scheme for want
of finances this year, When 1 asked them
about it they told me that they got only
Rs. 30 lakhs this year as against Rs, 1}
crores, I shall try to find some finances
and see that this work is done. I would
submit that I heard that 4,000 cusecs were
a blessing for the people of Rajasthan in
the Ganganagar area, in Hanumangarh
and in Suratgarh areas. The hon, Member
said that when floods end the famine
starts, If you want to drive away the
famine, you must have some water in that
rea ; a little water there will be useful,
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What I am worried is, in the coming three
months, whether Ghaggar will remain at
that level or whether it will bring more
water and whether we can make use of
the diversion, 1 am sending a team of
officers to inspect and see whether, with a
certain amount of money, we could com-
plete the diversion scheme,

In regard to Sawai-Madhopur and
other areas, generally these are areas where
there is no rainfall, but last year and this
year there was some rainfall, I have asked
the State Government to send a scheme
which will be useful, which may be of any
assistance, to avoid the flood damages, and
I am awaiting that,

SHRI N. SREEKANTAN NAIR
{Quilon) ; It has become a regular feature
that half the country is always in the
floods and the other half is always in the
drought. I am very sorry the Minister in
his statement and lamentation says as if he
was attacking. He is a scientist, He is an
eminent engineer and in view of the fact
that wvery serious famines have occurred
and in view of the statement that 5to 6
lakhs have been spent, I would like to know
what happened to Prime Minister's relief
fund which was a regular feature in the
country in the past and whether any money
was spent. What happened 1o the central
Goveroment sending some advance amount
to meet the exigencies of the moment and
arrest the overall damages.

DR. K. L. RAO : In Kerala, unfor-
tunately, the damages have not been so
much as floods in the river but due to
the very hevey rainfall. In Kerala it is really
the poor financial condition of the people.
We hope with the construction of some of
the dams over the rivers the severity of
the floods will be reduced. As regards the
relief measures, as I have already submitted,
as soon as the State Government makes a
request that is generally accepted. As the
hon. Member said, probably it may not be
necessary even to send a team straightaway
to place the money with the State. But
still we do require some request from the
State and 1 think it will be coming in a
few days.

&t AR 9T ( FgAT ) ¢ IqeAy
wgigy, a%aw F1 ag & fs fage &
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ait # 4IEr /1 @A & W qie
qEE w1 wUsA F w0H @i fzar aar,
wa f& A agi weg § 1 qE A
agf 2, faarm |ar agt &t s g
zafiu Tsg @R &1 A fger o7 &
far, il & @@ 9T R FEIfeQ
IA(IE Ft A 41w HA ot gEar Ay
) 97T FIA IBET  I@ A1 H qIAT
AT T | A1 OF ar gEAr 437 &1, #i7
ZAT USF FIHT F AW qX Tq 9IA F1
zw fgar w3 f& @ #mg Fgi #i8
FFIC AL 2 1

TEF AR [ G AT § q19 TG A0
@ & Ol &Y 9917 frar &, &7 s
FIW ISTY A FIHIC T LY FEqFT
g fag ar gg faum & fqow gl
famr & 1| aTT-arT g wEwn W4T g, 91,
feard sz faga &1 agar W& four
wg" wawl § afev @ faam s1 91
Y Sifaqe & &1 A6 &1 WA 47 A1
gl f& w41 ot fadow & wwfey ffare
ag g @ # wgar wigar § o we
qref & @z §F AT F7 FA A g
qt avg & fazfq g fea) ot a7 &
#fEa gg fawm w1 #fade & faear
Fifge | 7 at 1 7 § fou, foaris
fau, am & faq, faga & faq as@
21T & ga® art § wrw wfeTE it 2

wef % fagre &1 959 &, AT F
993 TF GLEA A& g a4l ar F9 g
T4 TEY 17 FT AGAT AL E |

gurR foe @iz uF arfadt waar ,
Tar #t vF wg W g A fGaea
9T % * fggay ¥ Tz =7 A1dT g 1 Tai
gzi A A ¥ gET W w@AT ] | Ag AR
gar gg Al HAT q0d gad gar
qmY @d £ | ITHqA gg & wAuer
& AT ¥ AFL gL AT T G@I T
gz WAT & FEIA AL EAE) wEA 1 qT
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qI g4l 7 AIfF JfgE ¥ Fg Amear
grog gt ag & Am A wFqw ) F
aiFar Svgar § f5 w4Y AgigE T @@
T H qE T X T FT F1 AFA
F1E TAT4T IT FW FT 1@ E qIlfE
T 99 FTE F1 AT §% AT A\ OF
T UsH § 0 ¥ Fera F a1 F fear
# omar g2

go¢ &1 IiA aqaar fs ggr isw
HFdeaT d g4 § W wOHY @aidr
HAA-HTA FT THAM AT A1 I@ AN T
IF I A ATT T G e ?
IgH! @ &1 fodard madEz &
FAC A AT g 99 @A 9w 47 AL
UF ga1 ®fT Fa1 v6F fag fasrErd
fafma st o W ¢ arfs s8 @ &
fau 9t @7 fasde & e~& faars
gaifga FEard &1 9 a5 ?

zot & grag o AT gz & fv faad
ot gedg &, I F, TeF g7 AU F
z7 @Y Feadl FT @ WA & fag
ATHIT A 391 Q-G FaATH At § 6T
FqT FIFIT IF AL H AEAET § AR
¥=q # HEAE FU gFAG g f& I
fagre & geadl & g2 &1 @I A &
HIT IS I TEATT I AEAT  FI
frag g ?

wgf a® w9l gA FT §AG ¢
@I F 9@r & & #waEww AFEr F
faw @iz fraew & swar fa=rd
T F frar & 997 § @ gEas
VFQE 9T & gHal g | dfFA qg 8
1 fagg 2 f& dar 7 &3 faw an
fagsamr @ 1 &A ®XQ & ag /= W
FF1T AT &, ATE] 0FHT FHIA g @
2, F1Y qeasg # FTH A fawgE
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g4 g8 | A1 FT AAAr § IAF QAT
ot & 1 @rm atg F S92 93 g £
9% Ut grag & a1 F well wgew @
9B qgaT § 5 ow wwewm § ey
e & fag ag fagmsw s fa=nd
AT F T F AU AT FVOAWY
I FEF & fag a1 wqar #1 agt
Atq § & " FW # fegfa & § ar
agy ?

gFueg g # fA3za F2ar sigar
g 71T ag ag & @@ %) gar ag QA1
fawr o wwx § | 9aF weeg H quAl
gqreac oY, 1 F  faw oF ggr auw
AT FY grar 41 wfeT ag To wEr )
gak faga @ faadt @R g 9 At
qur fAgsw g | &% W 0EE &0
#1€ 25 M@ uFe Fr  fquri &1 AT
2 | 3@ T T FY AAAT F¥ gAwIfAT
w30 & fow #ar gwe faae & @
2 fagy fF &mi &1 59 a3 " gF ¥
g 5 fao gfeg faq @ 2

gHrdew ® & Fgwr =wigm fF
oETET #16T AgT & AwAr A F
sz A Am g fF 3ax ggemd @
T § 1 3T F gadr 7€ TE Fvaar ag
2 fagsr f& gqarew @@ a1< gur g,
faasr fr sgTea A1 32 3232 90
q fagr, gat wavla gam A/ = M
agrgT @iEAt 7 f5ar | arg svsaT uw
¥ uF arT fear #@ie fage & gew @0
A fFar | %33 F1 %@ QAT 1 A qn
ggaTEd gAT dfwd mit aw saw
FEAIT AT g5 & | LA T S qH
g Miraam LT € 5 ag gar Wit dg
gar afe mft aw ag IrgAdigi &
AT A AT 970 F AT & AT 9EgT *
AT & 37 FrAAT =12d 2 5 Jma g
FI oY AIFAT § wIEIT E AT AT AT B
T 19 AT G A & AT 48
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Tg v @ @ g fomy fF w41 31 am
Qe ft & Agr ¥ s,
su% fag 1 9@ am 3qw 9w 9E
W@ & Y fF gawr 2% ¥ wfod & fomd
faay & faaea gt wgr & A famd fr
a3 a1 SR gy DAY w1 wHar faww gar
Ty artd & 9 agtam w1 oz
AT HTEAT § 7

qig @ |y § 0F {IA W FIFET
¥ qgar aigar 1 arz wat = Ag [gf
IUFT gETT 2 A1 A6, AT mEA &
fag &z & waar wsg AT & foedmie
afyFifal &1 M & w7 awm fFa
T @ faedy T grEeE & §w HiT
9EH ¥ UF AT 0F aEFrd
1 faqg o% fsag wr Y 2 7 fewram
§ a9 fagedt §, aef @1 & =l az
wot AT & a1 sHAr gy ¥ AT IR &
fag Jmadt 3Y & fag st agr 718
sawm #3797 @ 2 famd s A s
98y & IEFI =A% fam amar 3 ?

DR. K. L. RAO : The hon Member has
suggested some changes in  the Ministry in
order to get more funds, and I wish him
good luck in that,

As regards North Bihar, I can straight-
way say that the Government of India have
spent more money on flood reliefl in North
Bihar than in any other part of India incl-
udig Assam, and we bave really done very
geodwork in North Bihar in regard to flood
control work, and the work done there is
probably the best one for which we can 1ake
credit ; and we are thoroughly competent
to deal with the North Bihar rivers, In fact,
only last night 1 contacted the Secreiary of
the Bibar Government and he told me point-
blank that there wasno flood of any
magnitude in that State so far. In the face

of that, I do not know how the hon.
Member has accused me in so many
words,

Of course, if there is any river any-

where in any part of the world, it is bound
to go this side or that side and cause
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erosion, Erosion can never be stopped
from any river and there is nobody who
can stop erosion by any river, because that
is impossible, As regards Burhi-Gandak,
we have taken the necessary steps, but in
spite of that, erosion will be there ai
some place or other, For example, in Assam,
one-third of Dhubri town is gone and no
one could he!p it, because these things are
natural, As long as we have the rivers,
we have to fzce these things, We cannot
have the rivers and at the same time refuse
to cater to the characteristics of those
rivers.

The hon, Member has talked about the
Woestern Kosi Canal, That is no: the subject-
matter arising out of floods. But [ would
like to te!ll him this, because he seems to be
under the impression and he has been repeat
ing it ofien that the construction of the
Western Kosi Canal can stop all floods in the
Kosi, and the floods in the Kosi will be all
gone. That is entircly wronz, because the
Western Kosi Canal can only take about 7000
cusecs, whereas the Kosi floods have got an
intensity of about 7 lakhs cusecs, So, some
litile quantity in the canal will not be able
to have any impact on floods. 1t is not for
flood control work that we are undertaking
the Western Kosi Canal, but for irrigation
purposes. The Darbhanga district is a
heavily populated area, and we are fully con-
scious that ithat area has goi 10 be irrigated.
At the moment, lands there arc not being
irrigated, and we want to  have those
lands irrigated ; the Western Kosi Canal
will be able to irrigate about 7 lakhs  acres.
That is why we are going all out to get the
work sanctioned as ewriy as possible, The
first 22 miles lie in His Majesty’s land in
Nepal, and that 100, very fertile land. There-
fore, it takes somz time for uws (o
enter into an agreement with the Nepal
Government. They have been asking us
to have cerizin things done, We have already
accepied and 1 have boen expecting that any
time we would get the sanction of the Nepal
Government. In fact, even two days back,
I wrote to our Ambassador in Nepal 1o expe-
dite the sanction of that project. So, it is
not as if Government are not anXious about
it. We are fully alive 1o the whole problem,
but when anather friendly Government is
concerned, we have got 1o be very careful
in our discussiors, and we hope that we
shall get sanction early.
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SHRI VASUDEVAN NAIR (Peermade):
I too agree with my hon, friend Shri P,
Gopalan that unfortunately the hon,
Minister of Irrigation and Power cannot
give any reply to our pertinent questions on
this occasion because we are very much
interested in the relicf measures and the
support that we should get from the Central
Government, All the same, 1 would request
him to convey our suggestions to the
concerned Ministers and take up the matter
in all earnestness on our behall and on
behalf of the House with the Prime Minister
and the Food Minister especially,

As far as Kerala it concerned, the
statemnent itself makes is very clear that
out of 10 districts, ceven districts are sever-
ely affected by floods. Floods are a patural
occurrence, but this year’s floods are
something unprecedented. That is why 1
am sure that our Government are going to
request the Central Government for
adequate assistance. Their request might
not have reached the Central Government
at this time, but we have seen news in the
newspapers that they are approaching the
Central Government,

The most important help nceded at this
moment is additional foodgrairns, In
most of the areas, thousands of families
had been evacuated, and Government have
decided to supply them with free ration at
least for a few wecks to come (ill they can
go back and scttle down and take_ up their
own work there. During this lean period,
the rationing system in Kerala is aiso very
much hard-pressed. So, we want assistance
from the Cenral Government by way of
additonal foodgrains.

So, I would request the Irrigation
Minister, because he represents the Govern-
ment of India at this time, to take up this
matter immediately with the Food Minister
and also with the Prime Minister and do
something in the matter, I would like to
koow whether already any discussjon has
taken place and whether thereis any effort
on the part of the Central Government to
help the State of Kerala, because this in an
unprecedented  situation, by  supplying
additional foodgrains, apart from monetary
help.

DR. K. L. RAOD : 1shall pass on the
suggestion made by the hon. Member to
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Finarce Minister, the Prime Minister and
the Food Minister [ would also request
the State Government 1o send in their requ-
irements immedietely,

12.40 hrs
PAPERS LAID ON THE TABLE
Aircraft ' Amendment) Rules

THE DEPUTY MINISTER IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (DR. SAROJINI MAHISHI) :
On behalf of Dr. Karan Singh,

I beg to lay on the Table a copy each
of the following Notifications under section
14A of the Aircraft Act, 1934 :—

(1) The Aircraft (Third Amendment)
Rules, 1969, published in Notifi-
cation No. G.S.R. 1045 in Gaz-
ette of India dated the 3rd May,
1969 together with an explanatory
note. [Placed in Library, See No, -
LT—1444/69.]

fa) The Aircraft (Fourth Amendment)
Rules, 1969, published in MNotifi-
cation No. G.S.R. 1370 in Gazette
of India dated the 14th June, 1969
together with an  explanatory note.
[Placed in Library, See No, LT—
144569,

Notifications under Employees’
Provident Funds Act
fears a1 fau g s § gu-aut
(st fagmar wa ) : At wrEE@ W
wrarT #1 W7 ¥ # fA=fafea o -
qTd 9T T@ATE :

(1) sy wfae fafa sfafaas,
1952 7 a1T 7 ®' IE-ATU
(2) ¥ s fasafafas afa-
FEATHI F1 0F-0F 9fq

(uF) F9=ry wfgen fafa (ga
gaas) @A, 1969 A
faia 28 o[, 1969 & W@
F wagd 7 sfagaar @&
He nHoe wWITe 1510



